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SHRI B. V. N̂IK: T am interested 
in this because he has brought in the 
point about the Sixth Finance Com* 
mission. It is categorically stated that 
that  has  aroused  a  consldexable 
amount of criticism on behalf of the 
State Governments. Will the Central 
Government  henceforth  follow the 
same pattern of assistance as has been 
followed by the Centre  in respect of 
the Tamil Nadu Government in the 
case of other States also?  Secondly, 
the hon. Minister has complimented the 
well-organised  effort  to  help  the 
drought-affected areas.  Yesterday's 
papers have been howling that  the 
drought assistance has been misused. 
Will he kindly clarify the contradic
tion?

SHRI ANNASAHEB P. SHINDE: As 
far as the Sixth Finance Commis’ion’a 
recommendations are concerned, they 
are not with respect to any particular 
State. They enunciate certain prmci 
pies with regard to all the States where 
there is a natural calamity  and how 
the Centre will go to their help. The 
previous pattern which was in exis
tence as a result of the Fifth Finance 
Commission is no longer in vogue The 
recommendations of the Sixth Finance 
Commission are being  implemented 
throughout the country, whether it is 
Tamil Nadu or any  other State. As 
far as the  misuse  is  concerned, 
drought is a State subject and the State 
Governments have to take the respon
sibility. If the hon. Member has any 
specific instance in his mind, he can 
send it to me and I will pass it on 
to the State Government for scrutiny.

SHKI P. K. M. THEVAR:  May 1 
know whether the Government is aware 
of the fact that In east Ramnad district, 
in  Mudukalathur  area  alone, more 
than s lakhs of people have been up
rooted, they are migrating to other 
States and starvation deaths are also 
taking place?

SHRI ANNASAHEB  P. SHINDE: 
We have referred these migration re
ports to the State Government. The 
State Government says that they are 
exaggerated though migration on a

small-scale is taking place. The State 
Government is trying to see that maxi
mum employment is provided in the 
area where migration is taking place.

SHRI M. KATHAMUTHU: Even In 
the statement, it is stnted  that the 
Central team has visited the drought- 
affected areas.  But the hon. Minister 
did not say anything as to what was 
the assessment made by the Central 
team regarding the  requirement  of 
money for relief works.  The State 
Government demanded  Rs 55 crores 
but the statement «avs  that on’y 
crores  were  allotted  Further  the 
Minister has sa’d that migration from 
one phce to another  is not taVing 
place, is not serious.  I come from 
Thaniavur and most of the peoole from 
Ramanathapuram and other places are 
comint; to our area  Therefore, the 
problem of misraton fs very *e*a!ous.
I want to know from the hon M*r*l,,ter 
whether,  after  getting the Central 
team’s r̂ Dort fĉe Government  will 
sanction more money

SHRI ANVASAHFB P SHTNDE* As 
I have said, a 'Mm of T?s 7 50 f̂ores has 
been sanctioned u*'to end of ttvs finan
cial vear, upto th« end of Mar-'h, and 
for the next ten months as I hive al
ready mentioned,  the State Govern- 
ment has estimated that R*. ?0 to 55 
crores would be n»"fuired  The-e Is no 
contradiction m what I have stated As 
far as the rel>ef operation* are con
cerned. the Statp Oover̂ mêt  taking 
all possible steps to provide relief.

Nationalisation of Sugar Industry

*90. SHRI K, LAKKAPPA:

SHRI SARJOO PANDEY:

Will the Mmi«te- of AGRICULTURE 
AND IRRIGATION  be  pleased to 
state;

(a) whether more than 300 Members 
of  Parliament demanded  nationali
sation of sugar industry; and

(b) if so, the decisions of the Gov
ernment on it?



Oral Answers FEBRUARY 24, 1995 Oral Answers 14

THE MINISTER OF STATIC IN THE 
MINISTRY OF AGRICULTURE AND ' 
IRRIGATION (SHRI ANNASAHEB P. 
SHINDE): (a) Government have re
ceived a memorandum on behalf of the 
All India Cane Growers’ Association 
signed by a number of  Members of 
Parliament suggesting that nationalisa
tion of private sugar industry in gene
ral and in U.P. and Bihar in particular 
w6uld strengthen the national economy.

(b) In view of the sizable financial 
outlays and complex  administrative 
issues involved in the nationalisation 
of sugar mills, no final  decision has 
yet been taken in the matter.

SHRI K. LAKKAPPA: The parallel 
economy is run mostly  in these two 
States by the sugarcane growers and 
the sugar industrialists, and this has 
be*n brought to the notice of the Gov
ernment not once but on several occa
sions, inside and outside, and pressure 
was also mounted upon the Govern
ment. In order to  strengthen  the 
national economy of our country, the 
sugar industry should be nationalised.
I want to know why action has not 
been taken so far in taking a decision 
on nationalisation of sugar industry

SHRI ANNASAHEB P.  SHINDE- 1 
have mentioned in part (b) of mv re
ply the reason why  the Government 
ha$ not yet come to any final conclu
sion. The recommendations  of the 
Commission are still under considera
tion, in  consultation  also  with the 
State Governments.

SHRI K. LAKKAPPA: Is it not a 
fact that the delay in taking the deci
sion is because of the fact that a cer
tain pressure is being exercised by the 
big sugar industrialists who are operat
ing in various States of this country 
and are bringing pressure on the Gov
ernment to see that nationalisation of 
sugar industry does not see the light 
of the day?

SHRI  ANNASAHEB  P. SHINDE 
Government is not afraid of nationali
sation. The hon. Member knows about 
it. During the last few years, we have

taken a number of  drastic 'ddfcliious, 
nationalising the coal Industry, taking 
over banks, etc. Therefore, Govern
ment is not afraid of nationalisation. 
As far as the merits of this particular 
case are concerned, I think.  Govern
ment will have to take a decision on 
the basis of the merits, whether it is 
going to serve the purpose or not; all 
the factors will have to be taken into 
consideration. I do not think Govern
ment is going to succumb to any pres
sure of any lobby as such
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SHRI ANNASAHEB P. SHINDE: Sir, 
at the moment, the production ot sugar 
is not less because we have not nationa
lised the sugar industry. Our perfor
mance on sugar production as well as 
for export is very good. And there
fore these are not factors which are 
coming in the way of the sugar indus
try as such. But the hon. Member has 
referred to one thing, whether there is 
any contradiction in the Government 
of India and the Reserve  Bank con
sidering the proposals for modernisa
tion. Sir, the Government of India 
has not taken any  specific  decision 
about the modernisation but I may sub
mit for the consideration of the hon. 
Member that sugar industry is a vital 
sector. Whether it is nationalised or 
not, modernisation is a very impoi- 
tant part of the sugar industry. So, 
there is no contradiction in the posi
tion of the Government  of India. If 
and when the Government of India 
decides to nationalise, no decision of 
Reserve Bank or  anything else will 
come in the way.

SHRI  NARSINGH  NARAlN 
PANDEY: I have put a specific ques
tion, whether it is a fact or not that 
Rs. 500 crores are being demanded by 
the Indian Sugar Mills Association for 
the rehabilitation of the sugar factories. 
I also asked whether it is a fact or not, 
that the Bhargava Commission has pro
posed that with the investment of only 
Rs. 300 crores t'ae sugar mills could be 
taken over? That is my specific ques
tion.

MR. SPEAKER: The question was 
whether Members of  Parliament de
manded nationalisation of the Sugar 
Industry.

SHRI  NARSINGH  NARAIN 
PANDEY: He has  mentioned money 
being one of the difficulties. Only on 
that basis I have put a specific question. 
I asked him whether it is not a fact

or not that the Indian  Sugar Mills 
Association has demanded..

MR. SPEAKER:  No* please don’t
repeat; it is already there.

SHRI ANNASAHEB P. SHINDE: As 
far as these figures are concerned, the 
Nationalisation Report has been made 
available to the hon.  Members. The 
hon. Members can refer to that. He 
can draw hig own  conclusion about 
that. As far as the proposal ot the 
Reserve Bank is concerned, I am 
exactly aware what is the amount they 
have proposed; I can find out what is 
the estimate. An hon Member; what 
is the difficulty?

PROF. MADHU DANDAVATE: Is it 
not true that because of the decision 
about sugar industry  nationalisation 
being kept pending,  104 sugar mils 
which have age beyond 30 or 40 years 
are not at all rehauled? Private sec
tor is not having any stake in rehoul 
of those units as a result of which pro
duction is going down.  Because of 
the fact that quick  decision has not 
been taken, the gains  of nationalisa
tion have not accrued. It is further 
not true that you are keeping decision 
about nationalisation of sugar industry 
pending and hanging on the heads of 
the sugar magnates so that you can 
extract patronage from them, threaten
ing them without nationalisation and 
at the same time not doing it, and 
thus to gain advantage from the sugar 
industry?

SHRI  ANNASAHEB  P. SHINDE; 
with due respect to his views, I may 
say this. He has studied the problems 
of the sugar industry. With due res
pect to his views, I may say, it would 
be attributing motives in this matter, 
which is not correct.  The Govern
ment of India would have to take a 
decision after considering all the pros 
and cons.

PROF. MADHU DANDAVATE: My 
specific question was  regarding con
crete results vis-a-vis production.

SHRI ANNASAHEB P. SHINDE: As 
far as production  is  concerned the
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sugar production is catching up to al
most to the level ot the insulted capa
city of the sugai industiy s pioduction 
This year the prod action, is expected to 
touch 42 to 44 lakn tonnes  So, this 
is almost at the level of the installed 
capacity. So, on tiat count the hon. 
Member need not have any misappre
hension.  At the hon IVLeuber knows, 
we have to tâe «U factuis into consi
deration before coming to any decision. 
It is a very comyltx question and we 
have to take into account the general 
inteiest of the countr/s economy end 
the complexities involved have to be 
gone into.

PROF MADHU DANDAVATE You 
can indicate tne pious wish  Are you 
piepaied to indicate that'

SHRI ANNASAHEB P SHINDE I 
am not pxepaied  to  indicate that 
Wmle we a*e d scussmg this subject, 
we need not aUnouie motives to any 
boJy  inat wuuid not be tair to any 
bo ay

SHRI S. A KADER  The aim of 
nationalisation ox any induct* y is that 
tne laiineis and tne lauoui art protect 
eu and tne consumer* are given the 
beneut oi tne lower puce  Alter the 
nat onahaation oi muustiies that has 
been done so tai, does the Govunmert 
tmn& tuat its aiuis «ue so tax acuiev 
ed?  My second question is. will the 
coopeiative sûar mdû Uy be nation
alised along witn other sugar industry, 
it it is done?

SHRI ANNASAHLB P SHINDE 1 
do not tmmc tnat 1 can express my 
view un general nat onalisation proD- 
lems a & sue i  li tne hon Memoex is 
anxious, he can tut the question  to 
the appropiiate Miiiistiy  As iar as 
sugar industry is concerned, the Com- 
missions recommendations are being 
taken into coni»idexation by the Govern
ment of India and a decision is yet to 
be arrived at While doing so, all these 
factors such as whether the cooperative 
sectors should be nationalised or not 
will be taken into consideiation. But,
I think, the cooperative sector is not 
the right sector  tor  nationalisation.

Even in the future set Up of industry, 
we will set to it to bring about the 
involvement of workers, canegrowert 
and others. It would,  therefore, be 
more or less on cooperative lines that 
we shall try to develop sugar industries 
whenever we take steps in future.

SHRI D N. TIWARY: May I know 
from the hon Minster whether in 
Bihar, the sugar factory's equipment 
has become  outmoded and the con
tents  extracted from the sugarcane 
are very low because no Innovation 
has been done there?

(b) Also 1 want to know  whether 
Government was under any misappre
hension or not because its parent body 
Congress, m 1970, had passed resolu
tions for the nationalisation of sugar 
industries and it had taken five jears 
or more for  Government to think 
about it’ Why is it so’

SHRI  ANNASAHEB P. SHINDE: 
As regaids the first part of his ques
tion, it is true that a number of mills 
m Bihar was set up decades ago and 
so most of the machinery has become 
outmoded and therefore there is need 
lor modernisation of this industry in 
Bihar  Ihis is wellknown to the hon 
House and to the hon. Mtmbtr himself 
As regards the second part of his 
question, namely, the implementation 
of the resolution, the hon Member is 
aware that after this Resolution was 
passed by the ruling party, the Com
mission was set up to go into  the 
problems, and naturally, we have to 
see tnat all pros and cons are  gone 
through  1 don’t think this decision 
is to be taken with emotions  We 
will have to take a decision in  the 
interests of the economy and the pre
sent state of affairs.
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mm*ANNASAHEB  P.  SHINDE:

I do not -think any such positive de
claration can be made. But, Govern
ment desires to arrive at some con
clusion on the recommendations  of 
this Commission in the near luture.

SHRI D. K. PANDA:  The  hon.
Minister has not concretely given what 
are the real obstacles—administrative 
or financial—to Lafce a decision. This 
matter is still under actne considera
tion after three  hundred Members 
have signed and presented a pe liion to 
the Prime Minister and also in the 
Assemblies of both Bihar and U. P., 
they have passed Resolutions. Taking 
into consideration the pros and cons 
they  have  recommended  for  the 
nationalisation. Also they have p*<ss- 
ed resolutions at the Assembly level 
and those resolutions are un«niraoub 
And, recently, m U. P also 200 Mem 
bers of the Assembly have s*&ned & 
paper. In view of these, I want  to 
know from the hon. Minister  what 
concrete difficulties are there socially 
when there is no constitutional  bar 
and when the financial posihcn is very 
clear. Also I want to Know when a 
final decision will be taken on this?

SHRI ANNASAHEB P. SHINDE. 
Sir, as I have mentioned eailier, many 
factors will have to be taken into con
sider ition like political, administra
tive, managerial, end the present state 
of economy and so an before coming 
to a conclusion. We apprecia e  the 
sentiments of the hon. Members.  We 
know that the Members of the House 
have a ŝtrong iesling in regard to 

nationalisation. Ultimately, this deci- 

sion will have to be ta»ven on the 

basis of merits, on the basis of what 

is demanded by the present set of cir

cumstances  and  considerations  of 

national priority and in the interest of 

the national economy as a whole.  I 

do not think these decisions can  be 

hustled in by pressurisation by any

body.

WRITTEN ANSWERS TO QUESTIONS 
Shortfall In Production of Foodgrains 

In Haryana

*81. SHRI M. M. JOSEPH: Will the 
Minister  of  AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether there has been a decline 
in the production of foodgrains in the 
State of Haryana during the last threo 
years despite the fact that more land 
hud been brought under the high-yield- 
ing variety of crops, and

(b) the measures Government pro
pose to take to better the present food 
scarcity condition in that State?

THE FINISTMI OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P. 
SHINDE). (a) Yes, Sir.

(b)  The State  Government  have 
taken t.ie following measures to im
prove the present foodgrains produc
tion situation in the State:—

(1) Distribution of certified seeds 
of impiovvid varieties to the 
farmers.

(ii) Extension of irrigation facili
ties by providing loans to the 
farmers for  installation of 
tube wells and sink.ng of wells.

(iii) Reclamation of alkaline and
saline land,

(iv) Advising farmers for judicious 
use of fertilisers through large 
scale soil testing programuuo.

(v) Intensification of plant protec
tion measures.

(vi) Intensive training programme 
of  farmers  and  extension 
workers in the latest produc
tion techniques.

(vii) Organisation of mass contact 
campaign on wheat and nur
sery campaign for planting 
high-yielding varieties.

(vili) Organisation of weeding cam
paign on bajra.




